RAJASTHAN HIGH COURT, JODHPUR

Corrigendum cum Clarification

No. HC/SK/2024-25/6 2.

Ref:
Sub:

NIT No.HC/SK/Procurement/2024-25/80 Dated 04.02.2025

Dated: 18.02.2025

Corrigendum cum Clarification to the Advertisement of Bids for the supply,
installation and maintenance of 610 number of Cooler for use of Subordinate Court
of Rajasthan

I am directed to issue a corrigendum cum clarification after Pre-bid meeting for the

advertisement of Bids for the supply, installation and maintenance of 610 number of Cooler for use of

Subordinate Court of Rajasthan as under :-
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